FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
EDGE BRAND ARCHITECTS (INDIA) PRIVATE LIMITED OPERATING
IN ADVERTISING AT MUMBAI

(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with |[Edge Brand Architects (India) Private Limited.
PAN/ CIN/ LLP No. CIN: U74900MH2011PTC217850

2. | Address of the registered office As per MCA Master Data - Pent House No. 1004-

B, Plot no. 32/33, Sector 11, CBD Thane — 400614,
Maharashtra, India

As per NCLT Order Dated 09/05/2023 - 705, A
\Wing, 7th Floor, Technocity, Plot No-X 4/1&4/2,
TTC Industrial Estate, Mahape, Navi Mumbai,
Thane — 400 701, Maharashtra, India

3. |URL of website N/A

4. |Details of place where majority of fixed |[Pent House No. 1004-B, Plot no. 32/33, Sector 11,
assets are located CBD Thane — 400614, Maharashtra, India

5. |Installed capacity of main products/ N/A
services

6. |Quantity and value of main products/ Nil
services sold in last financial year

7. | Number of employees/ workmen Nil

8. |Further details including last available Detail can be sought by emailing to:
financial statements (with schedules) of |lyd.edge@gmail.com
two years, lists of creditors, relevant
dates for subsequent events of the process
are available at:

9. |Eligibility for resolution applicants under [The eligibility criteria is mentioned in the detailed
section 25(2)(h) of the Code is available |[Expression of Interest process document which can
at: be sought by emailing to:

lyd.edge@gmail.com
10. | Last date for receipt of expression of 08-08-2023
interest

11. | Date of issue of provisional list of 18-08-2023
prospective resolution applicants

12. | Last date for submission of objections to [23-08-2023
provisional list

13. | Process email id to submit EOI lyd.edge@gmail.com

For

IP CS Pramodkumar Ramesh Ladda
Resolution Professional
Edge Brand Architects (India) Private Limited

Regn No.: IBBI/IPA-002/1P-N00694/2018-2019/12148

Address: Office No. 106, B-Wing, Sr. No. 55,

Sukhniwas, 15th August Chowk, Mangalwar Peth,

Pune - 411011, Maharashtra, India
Date: 24th July, 2023
Place: Pune
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Power consumption up
by 1.8% in Apr-Jun quarter

New Delhi: Power consumption
grew marginally by 1.8 per cent
year-on-year to 407.76 billion units
(BU) in the April-June quarter, due
to unseasonal rains, the Biparjoy
cyclone and heavy Monsoon
downpours, according to the
Central Electricity Authority data.
Power consumption was 400.44
BU in the April-June quarter in
2022 and recorded a growth of
17.6 per cent compared to 340.37
BU in the same period of 2021. emi

Adani’s $1.1-b copper project
to start operations from Mar
L]

New Delhi: Adani Group’s
copper-producing factory at
Mundra will start operations
from March next year, sources
said. Kutch Copper Ltd (KCL),a
subsidiary of Adani Enterprises
Ltd, is setting up agreenfield
copper refinery project for the
production of refined copper
with 1 million tonnes per annum
intwo phases. The first phase is
expected to become operational
by the end of the current fiscal,
sources said. ri

Production of e3Ws more than
doubles on rising demand

ON FAST LANE. 16,552 units were made in H1 2023 compared to 7,522 same period last year

|
Aroosa Ahmed
Mumbai

The rapid adoption of elec-
tric three-wheelers across
India has led to a 123 per
cent increase in manufac-
turing by original equip-
ment manufacturers
(OEM) in H1.

According to the statist-
ics of the Society Of Auto-
mobile Manufacturers
(SIAM), between January
and June 2023, 16,552 elec-
tric three-wheelers were
manufactured compared to
7,522 electric three-wheel-
ers in the same period last
year.

The uptick in manufac-
turing is due to a spike in
demand, with OEMs
launching new products
with advanced fea-
tures. With a 14.6 per cent
market share, Mahindra’s
last mile mobility (LMM)
sold 36,816 electric three-
wheelers in FY23; the auto-
mobile maker sold 17,522
electric three-wheelers in
FY22.

Increasing adoption

2023 2022
January 4,376 January 1,400
February 2,516 February 1,512
March 3,544 March 1,460
April 1,738 April 469
May 1,552 May 1,399
June 2,826 June 1,282
Source: SIAM
“In  June, we have Electric vehicle penetration

reached the milestone of
one lakh EV sales, reflecting
our deep experience and
leadership in this space,”
said Suman Mishra, CEO of
LMM, said earlier.

Bajaj Auto, which re-
cently introduced its elec-
tric three-wheelers in selec-
ted markets, is also seeing
green shoots in demand.

Companies did not re-
spond to requests for com-
ment on the uptick in pro-
duction due to their silence

ahead of their quarter
results.
“Electric  three-wheeler

sales volume grew 78 per
cent year-on-year and 7 per
cent month-on-month.

in three-wheelers was 55
per cent. Tamil Nadu and
West Bengal saw the fastest
electric three-wheeler
month-on-month  volume
growth. We are still await-
ing market leader Bajaj’s
entry into the space, which
we believe will be the next
catalyst for the industry,”
mentions a BNP Paribas’ re-
port for June.

PENETRATION TO RISE
The penetration of electric
three-wheelers  will in-
crease to 16 per cent by
FY25 from 8 per cent now.
Further, the penetration
will rise to 40 per cent by
FY30.

FPI investments into debt VRR decline

|
Our Bureau
Mumbai

At a time when foreign port-
folio investors (FPIs) are
pumping in investments
into the Indian equity mar-
kets and with July inflows
already crossing 343,000
crore, efforts to keep them
invested in the debt market
over the longer term seem
to be failing.

One such instrument,
called the debt voluntary re-
tention route (debt VRR),

has seen a net outflow of
over X3,526 crore this year.

The Reserve Bank of In-
dia (RBI) introduced the
VRR for investments by
FPIs in debt markets in In-
dia on March 1, 2019.

This scheme enables FPIs
to invest in debt markets
free of the macro-pruden-
tial norms and other regu-
latory norms applicable to
FPI investments, provided
FPIs voluntarily commit to
retaining a minimum per-
centage of their invest-
ments in India for a spe-

Declining trend

(in% crore)

2020 25,225
2021 32,886
2022 3,791
2023 (July 20) -3,526
cified period of time.

Participation through this
route is entirely voluntary.
The RBI had doubled the
cap on investments through
this route to ¥1.5-lakh crore
from 75,000 crore, made

Bata India looking to drive portfolio
evolution, strengthen digital footprint

—
Shobha Roy
Kolkata

Bata India is working on mul-
tiple initiatives, including
driving portfolio evolution, ac-
celerating expansion via fran-
chise and distribution, invest-
ing in marketing, and
strengthening its digital foot-
print,among others, to “accel-
erate growth and expansion”.

The company is also “work-
ingaggressively” onincreasing
its presencein Tier IlTand Tier
IV cities.

According to Gunjan Shah,
MD and CEO, Bata India, casu-
alisation and premiumisation
are important drivers of
growth.

“The company is witnessing
a distinct evolution in con-
sumer mindset, including
brand consciousness, and ac-
cordingly, we maintained fo-
cus on refreshing the product
portfolio with the strategy of
casualisation and offered
premium fashionable

products. Casualisation and
premiumisation are import-
ant drivers of growth that
would lead to the future accel-
eration of business,” Shah said
in the company’s latest annual
report.

REVIVAL IN DEMAND
Bata India’s premium category
brands, such as Red Label and
Marie Claire, gained market
share at the retail level as fash-
ion categories saw a revival in
demand, with the boom for fit-
ness and outdoor wear norm-
alising.

Bata is working on its brand
appealamongs millennials and
Gen Z. It also continues to op-

timise its retail network and
renovate stores to premiumise
customer experience. The year
2022-23 saw the highest-ever
expansion in franchise stores,
with the total footprint cross-
ing the 2,000+ milestone for
the first time. The distribution
channel was scaled up to over
1,150 towns.

With the advent of smart-
phones and ease of access to e-
commerce websites, fast fash-
ion has reached Tier-III and
Tier-IV cities. The company
expanded its digital footprint
through its website and major
marketplaces.

Its e-commerce network
delivers to over 27,000 pin
codes across the country. The
company continues to offer
home delivery through its
omni-channel from all com-
pany-operated stores. During
the year under review, home
delivery services were exten-
ded to select franchise stores
on a pilot basis. Home deliver-
ies contributed to around one
million pairs during 2022-23.

these quotas available on
tap, and allowed FPIs to buy

debt exchange-traded
funds.
While  FPIs  routed

%25,225 crore and 332,886
crore in 2020 and 2021, re-
spectively, the numbers
started dipping last year,
with only %3,791 crore in
2022.

Unlike India’s equity
market, which has managed
to attract sovereign wealth
funds, pension funds, and
other categories of stable,
long-term foreign investors

“A favourable regulatory
environment with Central
and State government sub-
sidies to lower capital costs,
as well as reduction or
waiver of registration fees,
road taxes, and permit re-
quirements, continues to be
supportive of electric auto
adoption. With the inher-
ently lower running costs,
this results in a much lower
(40-45 per cent) total cost
of ownership than conven-
tional diesel or CNG three-
wheelers, making the con-
version to electric autos an
attractive proposition,”
said Kinjal Shah, Vice Pres-
ident & Co. Group Head,
Corporate Ratings, ICRA
Limited.

EASY FINANCING

To increase the sales of
electric three-wheelers,
companies are also offering
easy financing options.
Greaves Electric Mobility
Private Ltd (GEMPL) re-
cently inked a pact with
Bike Bazaar Finance to fin-
ance electric
three-wheelers.

in the past decade, the debt
market continues to draw in
sizeable hot money.

This high variability of in-
bound FPI flows seems to
arise from the fact that a
good proportion of foreign
investors who are presently
betting on Indian bonds
merely view them as a
short-term arbitrage oppor-
tunity on global interest
rate differentials — borrow-
ing money at rock-bottom
rates back home and de-
ploying it at higher rates
here.

Ace investor Mukul Agrawal

L]
KS Badri Narayanan
Chennai

Ace investor Mukul Mahavir
Agrawal has entered Suzlon
Energy, according to data
available with the stock ex-
changes. At the end of the June
quarter, his name appeared in
the shareholding pattern with
1.05 per cent or 13 crore
shares.

As exchanges disclose the
shareholding pattern of indi-
viduals who hold more than 1
per cent, it is not immediately
known whether he bought
those shares during the
quarter or accumulated them
overafew quarters.

Besides Mukul Agrawal, for-
eign portfolio investors also
increased their holdings in
Suzlon.

BOOKING PROFITS

As against March holding of

7.64 per cent, FPIs’ holdings

rose to 7.80 per cent, thanks

mainlyto category 1 investors.
Similarly, mutual funds too

Xiaomi to sharpen focus on X10,000-15,000 5G
smartphones for sustainable, proﬁtable business

|

S Ronendra Singh

New Delhi

Mobile handset maker

Xiaomi India on Friday said
the company will focus on
the %10,000-15,000 cat-
egory of 5G smartphones
in the next two years..

“On 5G, the above
320,000 models are pretty
much sold across all

brands. Between 15,000
and 20,000 are largely 5G-
oriented. But if you look at
the bulk of the market, it
lies in ¥10,000-15,000, and
that is the segment we are
identifying as an opportun-
ity for Xiaomi to replay and
redo the magic we did with
4G (in 2014),” Mura-
likrishnan B, President at
Xiaomi India, told business-
line.

He said one of the chal-
lenges for Xiaomi was that
its portfolio got too

This PDF was-uploade To Telegram channel ¢

bloated with too many
models.

“So, our focus this year
will be a much cleaner,
leaner portfolio, going
back to the good old days
where Xiaomi used to be —
at every price point there
was one Hero (good)
model. There is at least a
25 per cent reduction in
the number of products
this year, which is quite sig-
nificant,” he said.

OFFLINE STORES
Muralikrishnan also said
that this year, the company
will also focus on offline
stores that contribute 60
per cent of the overall in-
dustry’s sales.

Xiaomi has a 50:50 share
of online and offline stores,
and that is why it will build
retail capabilities, expand
its reach and extend its in-
vestment in the retail mar-
ket.

Muralikrishnan B,
President, Xiaomi India

“We recalibrated our fo-
cus in 2023. We made a few
strategic  decisions for
2023: recalibrated our
strategy for sustainability
and profitability in busi-
ness. We want to focus on
efficiency and a secure
foundation,” he added.

According to the report
by Counterpoint, Samsung
holds the top position in
the Indian smartphone
market, with 20 per cent

share in the first quarter of
this year.

Xiaomi used to hold the
top  position  earlier.
Xiaomi’s market share de-
clined to 12 per cent and is
now in third place after
Vivo, which holds the
second position with a 17
per cent market share in
Q1 2023 (January-March).

India’s smartphone
shipments declined 19 per
cent year-on-year in Janu-
ary-March to reach over 31
million units, according to
the latest research from
Counterpoint’s Market
Monitor service.

This was the highest-
ever Q1 decline by the In-
dian smartphone market,
besides being the third
consecutive quarterly de-
cline, it said, adding that
5G smartphones’ contribu-
tion to the total smart-
phone shipments reached a
record 43 per cent.

enters Suzlon Energy in Q1

FPIs, MFs hike stake even as
retail investors push back

increased their holdings to
0.74 per cent from a mere 0.09
per cent.

On the other hand, retail in-
dividual investors booked
some profits on Suzlon as the
stocks rose sharply. Their
holding decreased to 24.53 per
cent from 28.70 per cent.
However, HNIs, who hold
more than 32-lakh worth
shares of Suzlon, increased
their stake to 21.40 per cent
from 19.24 per cent

Suzlon shares have jumped
nearly 142 per cent since April
1 — from %8.10 to 19.60.
Holdings of promoters, banks,
and others saw little
difference.

FAME I revision to push e2w makers
to improve offerings, performance

—
Isha Rautela
Bengaluru

Electric vehicle (EV) manu-
facturers say that the govern-
ment’s decision to reduce the
incentives granted under the
FAME-II scheme for electric
two-wheelers was inevitable
and, in the long run, will force
companies to improve their
offerings and  financial
performance.

In May, the Ministry of
Heavy Industries announceda
reduction in the subsidy
provided under FAME-II ap-
plicable to two-wheelers re-
gistered on or after June 1,
2023. The cap on incentives
was reduced to 15 per cent
from 40 per cent of the E2W’s
ex-factory price. Additionally,
the demand incentive
provided to vehicles, aimed at
reducing purchasing costs,
has been decreased from
%15,000t0%10,000 per kWh.

Despite the fact that prom-
inent e2W original equipment
manufacturers (OEMs), in-
cluding Ola, Ather Energy,
Matter and TVS have resorted
to hiking prices after the sub-
sidy change, companies be-
lieve that the move to cut sub-
sidies is aimed in a positive
direction.

DECLINE IN SALES
According to Bengaluru-based
EV manufacturer River, al-
though the initial response
may lead to a decline in sales,
they perceive this impact as
transient, expecting the mar-
ket to rectify itself in the near
future. In May, e2W sales were
at 1,05,122, which dropped to
32,488 in June.

Ultimately, the goal for any
OEM should be to achieve
profitability without relying
on subsidies, and that is pre-
cisely our objective. “The shift
is certainly beneficial for the
sector and for companies like
ours that are focused on build-
ing technology,” notes Ara-
vind Mani, Chief Executive
Officer and co-founder of
River.

As far as the impact is con-

cerned, he said that only
product prices have gone up.
“The price will undoubtedly
increase in line with industry
trends; vehicle prices have in-
creased from 15,000 to
30,000, and we lost a subsidy
of nearly 340,000. Although
we are not attempting to re-
cover the fullamount from the
buyers, the prices will surely
goup,”headded.

In February, River an-
nounced the price of its first e-
scooter at an ex-showroom
price of ¥1,25,000, with sales
starting in August.

Simple Energy, which
launched its EV in May, states
that the FAME-II scheme sub-
sidy is only a support given to
thebusinessand cannotbe the
foundation of the firm. Cur-
rently, the EV maker’s busi-
ness model is independent of
FAME-II scheme subsidies.

“We were always cost-con-
scious and have taken engin-
eering measures and supply
chain planning to be inde-
pendent of FAME, and we
keep on improving the
product and process, which
also includes the new
products planned to improve
margins and profitability,”
said Suhas Rajkumar, Founder
and CEO, Simple Energy.

Another EV player claims
confidence in its product
roadmap. “Our product
roadmap is independent of
any subsidy and is created
based on the market dynamics
and competitive positioning
of our products,” said Dinkar

- - N
POSITIVE MOVE. The goal for any OEM should be to achleve
profitability without relying on subsidies

Agrawal, Co-founder at Oben
Electric. It currently offers its
EVs for<1,49,999.

BOOSTING ECOSYSTEM
Additionally, the ecosystem at
large believes that regulatory
measures are targeted to-
wards supporting cell manu-
facturing in the country and
enhancing the charging infra-
structure will bolster it. “Such
moves will bring cost parity
for the consumer and less de-
pendency on imports, redu-
cing supply chain issues for
the OEMs,” noted Agrawal.

Furthermore, although it is
too early to comment on the
price of the battery as it de-
pends on various factors, loc-
alisation of cell manufactur-
ing will certainly reduce the

rice.

Globally, a lot of innova-
tions are taking place, includ-
ing improvements in battery
performance and the use of
cheaper materials and pro-
cesses to manufacture batter-
ies. According to Anurag
Singh, Managing Director,
Primus Partners, “Looking at
the technology pipeline, we
expect the prices to come
down and performance to go
up every year for at least a
decade.”

Moreover, the ecosystem
would be enhanced if the gov-
ernment intensifies its efforts
to curb import kits and ex-
pand the availability of PLI
schemes to include not only
the major OEMs but also
smaller players, said Mani.

‘Cocoain chikki: Pay 13%more GST’

Shlshlr Sinha
New Delhi

Cocoa can add a 13 per cent
tax on chikki, a famous sugar
confectionery.  Karnataka’s
Authority for Advance Ruling
(KAAR) has held that chikkies
without cocoa will attract
GST at the rate of 5 per cent,
butwith cocoa, the rate will be
18 per cent.

Bengaluru-based ~ Sirimiri
Nutrition Food Products
Private Ltd engaged in manu-
facturing nutritional food
products, intends to manu-
facture new variety of
chikkies. ~ Accordingly, it
sought an advance ruling
from KAAR on GST for differ-
ent types of chikkies. These
include, with ingredients in
brackets, Sesame chikkies
(sesame seeds, jaggery, but-
ter, and rock salt); Chocolate
peanut chikkies (peanuts, jag-
gery, dried coconut, butter,
cocoa powder, rock salt, and
natural chocolate flavour);
Amaranth chikkies (Amar-
anth seeds, jaggery, butter,
and rock salt); Crushed pea-

Don’t see us as a villain,
NFRA Chief tells auditors

KR Srivats
New Delhi

The National Financial Re-
porting Authority (NFRA), the
country’s sole independent
audit regulator, on Friday as-
serted that it should not be
seen as a ‘villain’ by the audit-
ing fraternity and that its dis-
ciplinary orders against erring
auditors were aimed at im-
proving audit quality and fin-
ancial reporting in the country.

“I want to assure audit fra-
ternity that we are not here to
be kind of a villain, but we are
here to assist you and improve
the system. Our goal is to im-
prove the quality of audit, qual-
ity of financial reporting and
help create an atmosphere of
trust and confidence,” Ajay
Bhushan Pandey, Chairman,
NFRA, said at Assocham or-
ganised international confer-
ence on ‘Financial reporting &
control’in the national capital.

He said that audit should

not be a ticking (tick the box)
audit but be a thinking audit
and audit documentation
should be such that it should
aid “thinking audit”.

Pandey said that NFRA’s or-
ders should not be just seen as
punitive and pointed out these
orders will travel to various
forums like NCLAT, High
Court and SC in the coming
days and further clarity will
emerge on the legal position.

“This is how practice will
settle and ultimately lead to
improvement in quality of
audit. If quality of audit im-
proves, the accountability and
responsibility of board of dir-
ectors, responsibility of inde-
pendent directors also will get
increased.

“Ultimately, there will be
more trust on the financial fig-
ures reported. Retail investors,
foreign investors will have
more confidence in our report-
ing system and working of
companies”, he said.

nut chikkies (peanuts, jag-
gery, butter, rock salt);
Spirulina chikkies (peanuts,
jaggery, butter, spirulina
powder, rock salt, and natural
cardamom flavour), and Dry
fruit chikkies (premium al-
monds, jaggery, peanut, ses-
ame seeds, green pistachios,
cashew nuts, butter, rock salt,
and other dryfruits).

The applicant submitted
that chikkies are tobe taxed at
Spercent GST.

After going through the
submissions made, KAAR ob-
served that a common in-
gredient in all these products
is jaggery, which is an unre-
fined natural sugar thatis pro-
duced without adding any
chemicals. Thus, jaggery can
broadly be termed a form of
sugar, KAAR said. Chikkies,
which are jaggery-based pre-
parations meant for direct
consumption as snacks, are
squarely covered under the
term sugar confectioneries.

KAAR’S RULING

KAAR said that the sugar con-
fectionery that do not contain
cocoa are covered under

heading 1704. In this case, Itis
also observed that all
products except “chocolate
peanut chikkies” do not con-
tain cocoa, and thus the
productsare squarely covered
under Sugar Confectionery
and fall under heading 1704.
Items under this heading at-
tract GST at the rate of 5 per
cent.

However, the product
“chocolate peanut chikkies,”
a sugar confectionery con-
taining cocoa, is covered un-
der chapter heading 1806.
Hence, thiswill attract GST at
the rate of 18 per cent, KAAR
said.

TO ADVERTISE
PLEASE CONTACT

: 022 - 22021099
Pune : 020 - 26113743
Ahmedabad : 079 - 26871105

Mumbai

businessline.

INVITATION FOR EXPRESSION OF INTEREST FOR EDGE BRAND ARCHITECTS (INDIA) PRIVATE LIMITED
OPERATING IN ADVERTISING AT MUMBAI
(Under Regulation 36A (1) ofthe Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

PAN/ CIN/ LLP No.

|Name of the corporate debtor along with| Edge Brand Architects (India) Private Limited
CIN : U74900MH201IPTC217850

o

| Address of the Registered Office

As per MCA Master Data : Pent House No. 1004-B, Plot No. 32/33,
Sector 11, CBD Thane-400614, Maharashtra, India

As per NCLT Order Dated 09.05.2023 : 705, A Wing, 7" Floor,
Technocity, Plot No-X 4/184/2, TTC Industrial Estate, Mahape, Navi
Mumbai, Thane-400 701, Maharashtra, India

w

(URL of website

N/A

~

.( Details of place where majority of fixed assets are| Pent House No. 1004-B, Plot No. 32/33, Sector 11, CBD Thane-
located 400 614, Maharashtra, India

o

| Installed capacity of main Products / Services

N/A

=

. Quantity & Vialue of main products / Services sold in
Last Financial year

NIL

=~

Number of Employees / Workmen

NIL

=

[ Further details including last available financial
statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of the
process are available at :

Detail can be sought by emailing to : lyd.edge@gmail.com

Eligibility for resolution applicants under section 25(2)
'|(h) of the Code is available at:

The eligibility criteria is mentioned in the detailed Expression of
Interest process document which can be sought by emailing to:
lyd.edge@gmail.com

=

.| Last date for receipt of expression of interest

08.08.2023

(Date of issue of provisional list of prospective
resolution applicants

18.08.2023

=

{ Last date for submission of objections to provisional list| 23.08.2023

=

. Process email id to submit EOI

lyd.edge@gmail.com

IP CS Pramodkumar Ramesh Ladda

For Edge Brand Architects (India) Private Limited
Regn No.: IBBI/IPA-002/1P-N00694/2018-2019/12148

Address : Office No. 106, B-Wing, Sr. No. 55, Sukhniwas, 15" August Chowk,
Mangalwar Peth, Pune-411011, Maharashtra, India

Sd/-

Resolution Professional

Date : 24" July, 2023
Place : Pune

LBS Newspaperplatform (https:#/t.me/LBSNEWSRPAPER): @LBSNEWSPAPER

BM-BME
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Samuel”
September

PUBLIC NOTICE

"I, Dhyan Biju Samuel, S/o Biju
Samuel, aged 23 years, declare that
my biological mother “Asha Biju

name is recorded as “Sonia Biju

Samuel” in my educational

certificates, being my stepmother. "

expired on 20th
2005. My Mother’s

PUBLIC NOTICE
This is to notify that 1, VIKRANT
SHANTARAM KADAM, residing at "A-603, 6
Floor, Merwanji Co Op Housing Society Ltd.,
Opp. K E. M. Hospital Gate No.4, E. Borjes
Road, Parel, Mumbai- 400012" is applying for
transfer of ownership of the said flat from his
co-owner uncle Sanjay Narayan Kadam to
the name of VIKRANT SHANTARAM
KADAM. If anyone has interestin the said flat
he should notify to me within 15 days or else it
is notified that the flat would be proceeded for

saidtransfer. Adv. Arun G. Deshmukh
Office: Shop No. 1, Vinayak Darshan
Apartment, Ganesh Peth Lane, Dadar (W),
DATED:24.07.2%3 Mumbai-400 028.
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